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Since there was scope tot  licensing 
only one unit keeping In view the 
demand for TV Glass Shells in the 
Country, Government set tup a Work­
ing Group to examine all the applica­
tions and make suitable recommenda­
tions. The Working Group considered 
the technological, locational and eco­
nomic aspects of the manufacture of 
T.V. Glass Shells in the country and 
recommended the grant of letter of 
intent to B.E.L,

(e) B.E.L. has stated that it is likely 
to start production of T.V. Glass Shells 
in 1982.
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Arrests made 10 XMjkawsta VIHal*

3378. SHRI DHARMA VIR VA- 
SISHT: Will the Minister of HOME 
AFFAIRS be pleased to state:

(a) the number of Kisan Satya* 
grahis arrested in Delhi in connection 
with the Kanjhawala village agitation; 
and

(b) the nature of demands presented 
by the Satyagrahis to the authorities 
together with positive attempt made by 
the Government to reach a negotiated 
settlement; if not the reasons therefor?

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI S. D. PATIL): (a) and (b). 
18,773 persons were arrested upto 
30-11-1978 in connection with the 
Kanjhawala village agitation.' Their 
main demand is for cancellation of 
allotment of land made at village 
Kanjhawala to the landless in 1970 
and its conversion into common graz­
ing land. Efforts have been made 
from time to time, at various levels, 
for reaching an amicable solution but 
without any success so far. The 
matter is now pending in the Delta! 
High Court on a writ petition filed by 
the Pradhan of the Kanjhawala Gaon 
Sabha against the allotment of land.

Extendon of D.T.C. Service to 
Ballabhrarh

3379. SHRI DHARMA VIR VA-
SISHT: Will the Minister of SHIP­
PING AND TRANSPORT be pleased 
to state:

(a) whether it is a fact that the 
Haryana Government had given clear­
ance to the extension of D.T.C. service 
Delhi-Faridabad upto Ballabhgarh via 
Sector-7; and

(b) if so, the hitch in Implementing 
the extension?

THE MINISTER OF STATE IN­
CHARGE OF THE MINISTRY OF 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM): (a) Yes, Sir.




